1 Oral Answers

RAJYA SABHA

Friday, the 25t May, 1990/4th
Jraistha, 1912 (Saka)

The House met at elevea of the
clock Mr. Chairman in the chair

ORAL ANSWERS TO
QUESTIONS
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SHRIMATI VEENA VERMA:
Sir, the statement says that the CBI
inquiry has shown that substantial
pecuniary losses have been caused
to the various public er co-operative
fertilizer companies. 1 would like
to know the total valuc of the
purchases made on the recommenda-
tions of theé Central Purchase Com-
mittee by these companies and the
cost paid for each bag. 1 would
also like to know how far it was
higher than the market price. The
mote important thing, which I would
like to know, is what the total loss
s which has been caused to thesc
companies because of this conspi-
racy.
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SHRIMATI VEENA VERMA:
Sir, there was a fourth member of
the Central Purchase Committee
Mr. M. H. Avadhani, the Chief
Executive of the IFFCO. He was
a member till February last when
he was asked to quit. What was
his role in this conspiracy since he
vas on this Committes for several
months? Are there any charges
against him by the CBI and, if so,
what action has been taken against
him? Also, does his name figure
in the charge-sheet?
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The statement says that the mem-
bers of the Central Purchase Com-
mittee have entered into a criminal
conspiracy in pursuance of which
they misused their official position
and showed unduye favours to pri-
vate suppliers. Now, my question
is this. Has the C.B.L in its preli-
minary repott, indicated the extent

[RAJYA SABHA]

to Questions 4

or form of corruption involved in
this conspiracy?  Are the press
repotts correct that the C.B.IL sus-
pects—This is in all the Delhi
papers.— that the kickbacks totalling
Rs. 16 crores were involved? Would
the Government confirm it? Second-
ly, does the C.B.I. report indicate
any involvement of Shri R. K.
Anand, Joint Secretary of the Fertili-
sers Department of the Government
of India, in this controversy? He
has now been shifted. What action
has been taken in connection with
the deal of the Fertilisers Depart-
ment with Morroco for the import
of 1.85 million tonnes of phosphoric
acid in which this officer figures?
Is the Government looking into the
serious charges of corruption, nepat-
ism and all kinds of charges. What
action has been taken against the
Managing Director of KRIBHCO
who has now been chargsheeted ?
Is the Government aware of a deal
in which gunny bags worth 1.40
crores were supplied in violation of
all norms and without taking admi-
nistrative permission?
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to Questions 6
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DR. YELAMANCHILI SIVAJI:
Sir, whether it is public sector com-
panies or private sectér companies
producing fertilisers and whether it
is cost escalation or incfficiency, the
Indian farmer is compelled to pay
five times more to get the same
quantity of fertilisers than his coun-
terpart in Japan and two to thmee
times more than his counterpgrt in
Bangladesh and Pakistan. hat
steps would the Government like to
take to reduce the prices of ferti-
lisers to bring them on par with the
prices that the other famming com-
munities are paying in other parts
of the world.
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Dr. YELAMANCHILI SIVAJ :
In spile of the subsidy we are
paying more.

I Y

)

2
%3
T124

%
|
amw

— 884
1%7a
ﬁ'ggﬁ%’i



7 Oral Angwers

gl g\ @ aER A e-faee
faeea foe wa o ¥ oW T
T WAL & AWl 9% ee-H-9ed
FEATE F A @% | e ar fagnl

q § WY S ¥ qAA OAGF |

st fafaw gwiz : qumfa wgeT,
¥ ITNEW qE AR Ffy, W&
Afew ¥ =g aw i @ SaEfE
H ougw gamt 5 oA 28 feamd
FT T WA &1 9F faar 5 o=@
favmr § 9% 3o wew § RGeS
i gt ATy |

it qguan fad : G F Aifew
¥ oar G ggd & ommowh g,
YO ddt & a1 o oars gl ?

st fRfam FAIT 2 39 TFR F
Aifca & w3 a1 W, STHAAE  HAY
F A Afer ¥ om A IET TwW
A §ar &1 28 feweaT &1 9@
faar | qaw WA F oFEEE Y
HrodtonTIo FI 10 ITIY FT AT 37
AT ArodtonTso v Mrfafaerdt sxamrdy
;L EEES ¥ Sy oS @ faer,
SH AR 9% 37 O & Ak 5w
foie & = 9% aeaT A 59
F T 1 faqiw 15 75 T} Frodroyrdo
T Qcﬁomﬁomto W F O wwnfy
T, & aw #1 gfaw v A
§ f5 w9 ame awz @t 7Y
a8 W@ safr gy A ¥ wdx
s faar a% 1 e ag ol o
9 sr‘mrﬂ%x

ot g faw A 3 fae
faen amol g aifr O amaey
¥ Weg-e gw  fadmr ¥ @R
s Adt & fawew § 97 awr
IEN AMET ] 1 wefaT s wm
w15 37 fyee fawew aqdd fagd fx
FH-G-H0 wafy ¥ O% WA ar
fsare v ek ?

ot fafam Fare : gwafy wdher,
7§ @ Afy fawes qurar 2 xr‘tz

[RAJYA SABHA]

to Questions 8
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SHRI K.K. VEERAPPAN: My
first question is whether there is
any proposal for starting any other
fertilizer unit by the Central Govern-
ment in Tamil Nadu. Second, for
how long the Managing Director has
been in the post? Third, to which -
period the scandal relate?
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KUMARI CHANDRIKA PRE-
MII KENIA: It is said in the
reply that a criminal conspiracy was
hatched and undue favour was -
shown to the praivate party. I
would like to know from the hon,
Minister who these private suppliers
are and whether any action has besp
taken against these private suppliers
because a prime facie case has been
registered with the C.B.I. I would
like to know whether the private
suplgliers have also been taken to
task.
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*342. [The questioner (Dr. Jinen-
der Kumar Jain) was absent. For
answer vide cols.34-35 infra)
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DR. NARREDDY THULASI
REDDY : Sir, in the question itsefl
I asked how much money has been
spent on the Plant Tissue culture
technique during the last three years.
This question has not been ans-
wered. Anyhow, though my first
supplcmentary I am asking this
question again. How much money
has been spent on the Plant Tissue
culture techniue and the conventio-
nal technique during the last three
years and what is the budget alloca-
tion for these two techniques in the
current financial year?
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